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already entered India are being dealt
with according to law.

(b) 462 Pakistanis are said to have
entered Ganganagar District.

PROHIBITION - SCHEME

*582. Dr. Ram Subhag Singh: (a)
Will the Minister o Planning be
pleased to state whether it is a fact
that some, of the State Governments
have  deferred their prohibition
schemes indefinitely for using all the
available funds for the development
schemes under the Five Year Plan?

(b) If so, which State Governments
have done so?

The Minister of Irrigation and
Power (Shri°Hathi): (a) and (b). The
required information is being collect-
ed and will be placed on the Table
of the House in due course.

+ CONSTRUCTION OF HOUSES

*583. Shri Sivamurthi Swami: (a)
Will the Minister of Works, Housing
and Supply be pleased to state how
much money has been advanced as
loan or grant during the last year to
general public housing co-operative
socicties: and how much has been set
apart for building Government ser-
vants’ quarters;

(b) How many hcuses have been
built and how many were under con-
struction by the Ministry last year?

'

(c) Is there any provision made to
advance loans without interest to Hari-
jans or other poor people?

(d) If so, how much amount has
been given during the last two years?

The Minister of Works, Housing
and Supply (Sardar Swaran Singh):
(a) No grant or lo&n was given to
general public housing co-operative
societies during the year 1951-52. A
sum of Rs. 53 lakhs was set apart
in the year 1951-52 for building Gov-
ernment servants’ quarters.

(k) 1211 houses for Government
servants were under construction
during the year 1951-52.

‘

(c) No.
(d) Does not arise.
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The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
(ay The export oi carpets is being
freely allowed without any licence
since April 1946. Our Trade Represen-
tatives abroad extend all possible fa-
cilities to carpet manufacturers and
exporters in India by helping them to
get trade contacts and furnishing them
with the information they require.
Further, in- order to ensure thkat
the trade does not suffer on account
of poor quality, steps have been taken
to fix minimum standards.

(b) There has been a slufp in the
export trade in woollen carpets since
1951. ,

(¢) A statement is laid on the Table
of the House. [See Appendix IV, an-
nexure No. 44.]

(d) Persia.

DocToRs AND HEALTH SERVICE
PROGRAMME

*585. Dr. Rama Rao: (a) Will the
Minister of Heal'h be pleased to state
what steps are being undertaken by
Government to increase the number of
doctors in the country?

(b) Has any section of the Medical
Profession been consulted with regard
to the Health Services Programme en-
visaged in the Five Year Plan?
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(c) If they have been consulted.
what were their views for the ex-
pansion of the Medical Services in the
country?

The Minister of Health (Rajkumari
Amrit Kaur): (a) Steps to increase the
number of doctors in the country are
taken primarily by the State Govern-
ments who are doing their best in the
matter with the limited tinances- avail-
able. Most of the larger States main-
tain Medical Colleges. Some of them
propose to ¢pen new Medical Cclleges.

(b) Yes. A representative section of
the Medical Profession was constitu-
ted into a Health Panel for advising
the Planning Commission and a nuimnber
of sub-committees were formed to
study specific subjects.

(¢) Their views were generally in
favour of expanding the facilities for
professional education and training. an
increase in the number of hospitals
and dispensaries and an integrated
curative and preventive approach to
the problem of rural health.

TELEGRAFH WORKSIIOP, JABALPUR

«586. Shri M. L. Dwivedi: Will the
Minister of Communications be pleas-
ed to state:

(a) whether it is a fact that the
Te'cgraph Workshop situated at Jabal-
pur is being shifted to Bangalore:

(b) if so. what are the reasons for
this: and

(c) when the workshop was es-
tablished in Jabalpur?

The Deputy Minister of Communi-
cations (Sari Raj Bahadur): (a) No.

(%) Does not arise.
(¢) In 1942.
TrRAMWAYS IN  DELHI

*587. Shri M. L. Dwivedi: (a) Will
the Minister of Transport be pleased
to state what steps the Delhi Road
Transport Authority have taken over
the Tramways running in Old Delhi?

(b) Is it a fact that the tramways
in Delhi are worn out and are not
giving satisfactory service?

(c) What steps are being taken to
improve or abolish the tramways in
Delhi?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
The Delhi. Tramways Service was
taken over by the Delhi Road Trans-
port Authority from the Delhi Central
Electric Power Authority with effect
from 1st April 1Y51.
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'(b) Yes.

(¢) The Delhi Road Transport Au-
thority has under consideration the
question of replacing gradually the
trams and trolly buses by petrol or
diesel-engined buses with bodies
suited to the requirements of the
routes concerned.

RAJPUTANA DESERT

*588. Sardar Hukam Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the first phase of the
scheme of immobilization of the
Rajputana Desert has been initiated;
and

(b) whether the desert has made any
further encroachments upon the Indo-
Gangetic plain?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) Yes. A Desert
Afforestation Research Station Thae
been established at Jodhpur with
effect from the 17th October, 1352

(b) A quantitative assessment of the
encroachment is not feasible.

CENTRAL FERRTILIZER PooL

*589, Sardar Hukam Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government have decid-
ed to continue the Central fertilizer
pool during the year 1953;

(b) what were the demands for
Ammonia Sulphate on the Central pool
by the various States Governments and
interests during the year 1952; and

(¢) whether all demands could be
met out of the pool? :

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) Yes.

(b) A statement showing the de-
mandg for sulphate of ammonia made
on the Central Fertilizer Pool by the
various State Governments and inter-

_ests during the calendar year 1932 is

placed on the Table of the House. [See
Appendix IV, annexure No. 45.]

(c) Yes.

Foop SuBSIBY TO TRAVANCONE-COCHIN
STATE

*593. Shri V. P. Nayar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) what is the extent of subsidy or
aid promised to or earmarked for
Travancore-Cochin State in the light of
the discussions at the States Food





